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| TEM No. 1 Court No. 10 SECTI ON | VB
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No.13967/2001

(From the judgenent and order dated 30/05/2001 in CRP 2976/01
of The H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)

JOG NDER PAL Petitioner (s)
VERSUS
NAVAL Kl SHORE BEHAL Respondent (s)

(Wth prayer for interimrelief)
( For Final Disposal )

Date : 01/05/2002 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE R C. LAHOTI
HON BLE MR JUSTI CE B. N. AGRAVWAL

For Petitioner (s)
M. S.B. Upadhyay, Adv.

For Respondent (s) M. Jasbir Malik, Adv. for
M. S.K Sabbarwal , Adv.

UPON hearing counsel the Court made the follow ng
ORDER

M. S. B. Upadhyay, |earned counsel for the petitioner
started his argunents at 10.35 a.m and concluded at 10.50 a.m
Thereafter M. Jasbir Mlik, |earned counsel appearing for the
respondent started his argunments and concluded at 11.00 a. m

Argunments concl uded.

Judgnent reserved.
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(D. L. Chugh) (Janki Bhati a)
Court Master Court Master



